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or expressed their unwillingmness, to
supply fish on the ground that wlat-
ever they send, whether we import
from them, does not reach us in time
because of our not having sufficient
mechanism for import.

Secondly, I would like to know
whether the fiish imported from
Bangladesh is consumed only in
Bangal or throughout the country.

SHRI VISHWANATH PRATAP
SINGH: The DBangladesh Govern-
ment did not raise any objection to
the supply of fish, but they did point
out that they were facing a little
difficulty in regsrd to transpori, like
packing in ice etc. T am not sure
whether it goes to other States. 1
think West Bengal would be consum-
ing most of them.
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THE MINISTER OF FINANCE
{SHRI C. SUBRAMANIAM): (a8)
Yes, Sir.

(b) The reference in the speech is
to the guestion of adequacy of capi-
tal funds of the banks viz. the capi-
tal and reserves in relation to the
deposit liabilities. This guestion has
been engaging the attention of the
Government and the Reserve Bank of
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India since the early sixtiesund more
so since 1969 when the 14 major
banks were nationalised. Reserve
Bank in the last few years bean im-
presing on the banks the need for step-
ping up their usual and necessary
provisions and appropriations to re-
serves from out of profits.
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SHRI C. SUBRAMANIAM: In the
vase of the State Bank, this percen-
tage has come down from around 6
in 1955 o a little over 1 1 1973 on
the bacis of the puthshed accounts.
Now it has vone up to 1.6, mainly
because the capital base has remain-
cd the same but the deposits are in-
creasing. Therefore this question was
considered by the Banking Commis-
sion also, and they also have made
certain recommendalions with regard
to the capital base with reference to
the deposits, but it is a question of the
risk which the depositors have got to
undertake when the capital base is
small, but fortunately we  have
brought into exisience various other
organisations like the Deposit In-
surance Corporation, the Credit Guar-
antee Organisation and the Credit
Gurantee Corporation which guran-
tee the losses if any due to the failure
of the Banks and therefore, to a cen-
tain extent this has been mitigated.
But I do agree that we have to see
that by way of reserves and capital
the security for the depositors does
increase in course of time,
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SHRI C. SUBRAMANIAM: 1t is
not as if the deposits are not increas-
ing. The deposits are increasing, but
the rate of increase has slowed down
to a certain extent. That is due to
the economic situation which is pre-
vailing, and with the improvement of
the economic situation, I am sure the
deposits also would improve.

SHRI VAYALAR RAVI: Recently
the Chairman of the State Bank made
a statement regarding the dilution
of ownership and selling shares to
the public. I would like to know
whether the Government has noticed
it, and if so, have the Government
taken any such decision or authorised
the Chairman to make such a state-
ment?

SHRI C. SUBRAMANIAM: It is
not a4 question of authorising the
Chaiyiman  The Chairman, fakling
into account various factors, makes
a speech to the sharesholders and
when any punt vla b be hus made
in regard to which Government have
got to take action is  brought to the
notice of the Government, we ex.
aminc and then on that basis we take
decisions.

SHRI VAYALAR RAVI: In regard
to policy?

SHRI C. SUBRAMANIAM: Even
in regard to policy matters.

S. T. C’s Turnever jn 1975-76

“873. SHRI D. D. DESAI:
SHRI SHRIKISHAN MODI:
Will the Minister of COMMERCE
be pleased to state:

(a) whether the State Trading Cor-
poration is aiming at rupees one
thousand crores turnover in 1975.76;
and

(b) if so, the broad details there-
of?

THE MINISTER OF COMMERCE

PROF D.P. CHATTOPADHYAYA:
{a) and (b): Yes, Sir. Out of the
.protected turnover of Rs. 1000
wrores, exports would account for
Rs. 831 croreg imports  for
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Ra, 265 crores and domestic trade for
Rs. 4 crores.
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PROF.D.P. CHATTOPADHYAYA:
Sir, there are many commodities
which are being exported through
STC like sugar, cement and than lea-
ther. So far ag sugar is concerned,
the amount is nearly Rs. 350 crores.
so far ag lcather is concerned the
amonut is nearly Rs. 150 crores. So,
there are many other figures which
roainly account for particularly last
year’s export.
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SHIRI M. C. DAGA: The answer
has no. come

PROF. D.P. CHATTOPADIIYAYA:
If rice is considered ag an essential
commodity, then it ig cxported. The
variely of rice that was exported is
of a very high quality, and very li-
mited quantity was cxported. Almost
all things are non-essential,

SHRI M. C. DAGA: He ijs; avcid
ing the answer. He (hon, Mcmber)
is asking about the amount,
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PROF D.P. CHATTOPADHYAYA:
We do not have the break-up figuras.
But f he is interested jn knowing
them, I can let him know.
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